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Thermal Power Station at Shahjahal1· 
pur, U.P. 

879. SHRI JITENDRA PRASAD: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to state: 

(a) whether a thermal power station 
4; being set up at Shahjahanpur, U.P.; 
and 

(b) if so, the details ot the project? 

THE MINISTER OF ENERG'L AND 
IRRIGATION AND COAL (SHRI 
A. B. A. GHANI KUAN CHAU-
DRURY): (a) No feasibili+ y report for 
settin;J up a thermal power station at 
Shahjahanpur, uttar Pradesh has sP 
far been received. 

(b) Does not arise. 

Posts reserved for S.C. and S.T. 
lying Vaeant 

880. SHRI LAKSHMAN MAl.LICK: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the number of posts reserved fOT 
the Scheduled Castes I Scheduled Tri-
bes in his Ministry which remained 
vacant on 1st February, 1980; and 

<if. 

6 

5 

33 

II 

2 

22 

5 

8 

4499 

(b) ubat are the reasons for not 
filling up of these posts and by when 
these vacancies are likely to be filled 
Up? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND SUPPLY 
AND REHABILITATION (SHRI V A-
SANT SATHE): (a) In the Ministry of 
Information and Broadcasting pro·per, 
the number -of' posts, which were re-
served fc,r Scheduled Castes uld Sche-
duled Tribes candidates amI had re-
mainerl vacant as on 1-2-20 is 59 as 
per break-up below: ' 

Scheduled Castes 
Schec1uled Tribes 

26 
33 

(b) Except for one post in Group 
'D' aU tile remaining 58 posts are in 
Group C (Non-gazetted posts). These 
58 pos;ts are all included in the orga-
nised services, nameJy the Central 
Secretariat Stenograpner Service, Cen-
tral Secretariat Clerical Service. 'I he 
posts are to be filled up with the no-
minees of the Department of PersOn-
nel ann Administrative Reforms and 
such nominees from that Department 
to whom the reserved vacanC'les stand 
reported already, are awaited. 

In regard to the one Group 'D' re.-
served vacancy, there was no eligible 

- person who could be appointed its 
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flJlin& up depends upon the av~iI8bjUty 
of an eligible person as per the stand-
ing instrucfions of the DeDartment of 
Personnel. 

Amendments to the Companies Aet 

881. PROF. MADHU DANDA VATE: 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) whether it 1s a fact that the 
Company Law which was amended 
after being processed by the . Joint 
Select Committee of Parliament in the 
Fifth Lok Sabha was altain modified 
during the emergency annulini some 
of the amendments which were incor-
porated in the Company Law prior to 
cnlergency; 

(b) if so, what are the important 
cltanges introduced; and 

( ~) thq reasons thereof? 

'1lHE MINISTER OF LA W, JUSTICE 
AND COMPANY AFFAIRS (SHRI P 
SHIV SHANKER): (a) No, Sir. After 
file amendments In Company Law in 
1974, some further amendments were 
made onJ.y in December, 1977. 

(b) and (c). Does not arise. 

Demand lOr an Urdu Section ID 
Nagpur Station of A.I.R. 

882. SHRI G. M. BANATWALLA: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government are aware 
of the need and persistent demand tor 
au Urdu Section in Nagpur Station 01 
A.I.R.; and 

(b) Government decision as regards 
opening of the Rid Urdu Section? 

THE MINISTER OF INP'ORMATfOl! 
AND BROADCASTING AND SliPPLY 
AND REHABILITATION (SHRI VA-
SANT SATHE): (a) Yes, Sir. 

(b) The demand is under considera-
tion. 

TraDsmissiOll Los8es 01 Electrklty 

883. SHRI R. K. MHALGI;: Will the 
Minister of ENERGY AND IRRIGA-
TION AND COAL L,e r' !eq<;ed to state: 

(a) what are the losses in transmis-
sion of electricity in our country and 
whether the losses abnormal~y high as 
compared to other countries; 

(b) if so, the details thereof; 

(C) cons1dering the constant pOwer 
shortage in India, what immediate 
steps are being taken or proposed to 
red uce the energy losses; and 

(d) is there any time bound pro-
gramme to achieve a fixed target in 
thi~ regard? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI A. 
B. A. GHANI KHAN CHAUDHURY): 
(a) ~n(l (b). In India t the system losses 
which include transmIssion, transfor-
mation and distribution losses, in the 
year 1978-79 were 19.81 per cent. In 
India, these loss~s are relatlvely high 
compared to the developed countries. 
A comparison of these losses, for Vd.ri~ 
ous years, with a few advanced coun-
tries may be seen in the enclosed 
statement. 

(<:) and (d). Within the ol'evailing 
resources constraint, the State Electri .. 
city Boards are identifying high-loss 
areas and are taking up System 1m .. 
Pl"Qvement Projects to reduce the-
losses. 




